“amtiral administrative Tribunal
Princival Bench

T

O.A. No.1388/200%
with
D.A. No.200&/2003

New Delhi this the 19th dav of Novembsi . 2003

Hon’ble Shri V.K. Majotra. Vice-Chairman (R)
- Hon’ble Shri Bharat Bhushan. Member (J)

OA No.1388/2003

Dr. Shirish d

wOrkluq as Member

(appropriate Authority) and Cumm1V51oner
of Income Tax at Mumbai.

Presently residina at- f
N-10. Junapuira Extension
New Delhi-110014.
-Applicant
versus

union of [ndia.throuqh

1. The Secrétarv
Department of Revenue
Government of India
North Block. New Delhi- -116001.

2. The Chairman
Central Goard of Diresct Taxes
Department of Revenus
Government of India
North Block
New Delhi~-110001.

-Respondents
s
0A No. 2006/2003 '
Sshiri Upendra Sinah
Commissioner of Income Tax
R/0 H-126. Karampura
New Delhi. :
~Apbplicant
versus
Union of India throuah
1. The Secretary
Department of Revenue
Ggovernment of India .
North Block. New Delhi~110001.
2. The Chailrman
Central Goard of Diresct Taxes
Department of Revenue
Governiment of India
North Block
New Delhi~110001.
’ -Raspondents

{tiv Advocate: Shri H.K. Ganawani. for applicant

\k\ shri V.P. Ubpal. for raspondents)
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. ORDER (Oral)

Hon’ble Shri V.K. Majotra. Vice-Chairman (A)

Learnead counsel for apilicant seeks (W)

withdiraw this 0A with libertyv.

z o6t 15 dismissed as withdrawn with liberty.

Let a copy of this ordeir be placed in

OA-20067/2003.

—y
(V.K. Maiotra)

* (Bharat Bhushan)
vice-Chairman (A)

Member (J)

cC.

- f"r"v‘v"ﬁt-'~—~zv‘--:v iy s ety
. T SN T3 ’Q?Vﬂv:\\mm-?

veqenea





